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AT AT THeE FT FHT
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F TET, TfE FE g1, o0 Teq9 Fierery araeT qHe, Areer T AT a1 STl 7 SAGATa Y THT AT

SATATT L T |
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I AfrF=T it ey 397 T IT-oTRT (2) F e TeAw GrtAwr grer ot A s off swaer sty g |
TH ATEAAT 6 FANT A ATAT SH 6 L@ AT T AT FEH ATIAFTE 6 Ih HATAT § ITAH & T
ST feaag =Ral greT e o s asar g |

ALIAT

ITC T2 T F T T o & NH328 % .Y, 7.410 & 56.245 T & Q@ o5 Y 91 q1eit
AT TR srorar S aiga i &t gt R

TS AT ATH: I T ret 7 9 /7 FAIR TR
EALEY AT H&AT || A T THR I i wpha C kI ER ] I FT R
wer (P =) @R™)
1 2 3 4 5 6

qTLF FT ATH: HEIAT
e T AT Fiar f[ard

1 104 T T (Te) 0.01315 (F#77) 0.01315
2 111 BEl i 0.0006 (FF2¥ ) 0.0006
3 112 BEl F2El 0.01311 (%47 0.01311
4 113 BEl F2El 0.015 (a7 0.015
5 114 BEl F2El 0.006 (77 ) 0.006
6 115 BEl F2El 0.02216 (247 0.02216
7 116 GREORdl T (TgT/TE) 0.04304 (247 0.04304
8 117 T TH (TTEh) 0.18061 (%47 ) 0.18061
9 118 RECaRA) AFW (ATEF) 0.06232 (gFIT) 0.06232
10 119 RECaRA) AFW (ATEF) 0.03636 (%7 ) 0.03636
11 120 qTHT AFW (FO/E) 0.0508 (F47) 0.0508
12 121 IBEL F 0.04568 (gFT ) 0.04568
13 122 IBEL Fr 0.00255 (gFT ) 0.00255




[T &% 3(ii)]

HILT T TSIA . AHTYTL

14 125 IGELl Fo 0.013 (%47 0.013
15 135 GREIR) TF (F5) 0.0283 (2% 0.0283
16 136 BEl F 0.08484 (z#:77 ) 0.08484
17 137 IGELl Fo 0.052 (%47 0.052
18 138 BEl F 0.01646 (F#77 ) 0.01646
19 139 IBEL Fir 0.06881 (Z&T) 0.06881
20 183 GREORdl T (A7) 0.01997 (%47 0.01997
21 4 GREORdl T (AT 0.01934 (%47 0.01934
22 76 T S (F/ATT) 0.04766 (2747 ) 0.04766
23 80 BEl A 0.00225 (247 ) 0.00225
24 81 BEl A 0.00821 (%247 ) 0.00821
25 82 GREIR) AR (T Tl 0.0006 (FF¥ ) 0.0006
26 83 GECARA] AF(T (TTET) 0.02101 (%X 0.02101
27 85 AT T (FTA/emaTd) 0.0288 (FFY ) 0.0288
28 87 AT s (FfEsEATgyATem)|  0.012 (FRAT) 0.012
29 88 GECARA] A (I917) 0.0224 (%47 0.0224
30 89 IBEL F 0.07348 (%7 0.07348
31 94 T ol (e Tt || 0.0117 (FRa) 0.0117
e T ATH: Faatoar

32 102 T T (Ter) 0.151 (a7 0.151
33 103 T TR (Ter) 1.11 (FFA7) 1.11
T T AT ST

34 159 BE T 0.299 (a7 0.299
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T T AT WAL

35 52 BEl F 0.0091 (FF2¥) 0.0091
36 53 BEl F 0.058 (ZF47 ) 0.058
37 54 AT s (Fffer) 0.025 (FF47 ) 0.025
38 55 AT T (F o) 0.06263 (F#77 ) 0.06263
39 56 GECTRA] HF (QTERTAA) 0.025 (Z%7) 0.025
40 61 T T (TR 0.01 (%277 ) 0.01
41 62 GREORdl T (T30) 0.01757 (%47 0.01757
42 63 THRT AFT (TSFH/A) 0.101 (347 0.101
43 64 TFRT AFT (TSH/A) 0.316 (%97 0.316
44 65 THRT AFT (TSFH/A) 0.089 (347 0.089
45 66 AT TR (F o) 0.016 (FFa7) 0.016
46 67 GREIR) TH (AFARAS) 0.006 (FF77 ) 0.006
47 68 AT TR (F o) 0.00863 (F#77 ) 0.00863
48 69 AT TR (F o) 0.00223 (z#77 ) 0.00223
49 70 IBEL F 0.005 (F47) 0.005
50 71 qTHT AFW (F A=) 0.01301 (FFaT) 0.01301
51 74 BEl F2El 0.00873 (%47 ) 0.00873
52 75 BEl F2El 0.016 (77 0.016
53 76 BEl F2El 0.061 (a7 ) 0.061
UEEIGIEHE T

54 154 BEl F2El 0.02915 (%47 ) 0.02915
55 161 T T (T=F ) 0.00151 (z#47) 0.00151




[T &% 3(ii)]

HILT T TSIA . AHTYTL

T HT AT TiE G2

56 230 T 0.01649 (Fa¥) 0.01649
57 231 Fo 0.05616 (gFaT) 0.05616
58 232 T 0.02516 (ZF=a¥) 0.02516
59 233 T 0.02902 (g#F=a¥) 0.02902
60 234 FO 0.00863 (FF=a¥) 0.00863
61 235 FO 0.02881 (Fa¥) 0.02881
62 236 FO 0.01305 (FFa¥) 0.01305
63 237 Elk 0.42576 (FaT) 0.42576
64 238 FO 0.00017 (FF=a¥) 0.00017
65 255 FEHT (FFATT) 0.00836 (FFa¥) 0.00836
66 270 FO 0.15693 (F=a¥) 0.15693
67 271 FO 0.01262 (FFT) 0.01262
68 272 FO 0.02028 (ZF=a¥) 0.02028
69 273 FO 0.00476 (ZF=a¥) 0.00476
70 274 F 0.0416 (¥4I 0.0416
71 275 FFHT (T 0.00267 (ZF=a¥) 0.00267
72 276 EEIE M CERS! 0.00954 (FFaT) 0.00954
73 277 Bk 0.00223 (FFaT) 0.00223
74 278 EEIE M CERS! 0.03 (F27T) 0.03
75 279 FiO 0.01136 (FaT) 0.01136
76 282 Bk 0.03068 (FaT) 0.03068
77 283 Bk 0.0121 (ZFI¥) 0.0121
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78 348 EEL FO 0.00059 (FFa¥ ) 0.00059
79 433 ot Fir 0.0067644 0.0067844
(@AY
80 471 IBEL Fir 0.00224 (ZFIT) 0.00224
81 472 IBEL Fir 0.01559 (FFaT) 0.01559
82 477 IBEL Fir 0.36955 (ZFT ) 0.36955
83 478 BELI Fio 0.01584 (FFa¥) 0.01584
84 479 BELI i 0.01006 (FFaT ) 0.01006
85 480 REL T 0.00908 (ZF=a¥ ) 0.00908
86 481 REL FO 0.00592 (FFa¥ ) 0.00592
87 482 IBELl F 0.00792 (gFaT) 0.00792
88 483 RELI FiO 00148057 0.0148037
(@F7)
89 484 RELI FiO 0.014 (FF77) 0.014
90 485 BELI FiO 0.11427 (FFAT) 0.11427
91 486 BELI FiO 0.09981 (FFaT ) 0.09981
92 487 RELI FiO 0.00344 (FFaT) 0.00344
93 488 IBEL F 0.10414 (ZF&7T) 0.10414
94 529 IBEL F 0.12315 (FFaT) 0.12315
95 530 st F 0.02 (3% 0.02
96 531 IBEL F 0.06 (3FT7) 0.06
97 539 st F 0.00085 (z&aY) 0.00085
98 669 GIEIED) AF (FO/F) 0127067 (mj 0.127667




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 7
TTE T AT ST

99 110 GREIRdl T (T=F ) 0.03 (F#47) 0.03
100 114 TR AFT (T=F ) 0.242 (F%a7) 0.242
101 115 AT AFT (T=F ) 0.442 (Z%a7) 0.442
102 126 IGEil Fo 0.00069 (7T ) 0.00069
103 127 TR AFW (ASF ) 0.02 (¥4 0.02
104 |[129 GREORdl T (T=F ) 0.522 (%77 0.522
105 |[130 GREORdl T (T=F ) 0.005 (%47 ) 0.005
106|131 BEl FT 0.00494 (FF:77 ) 0.00494
107|137 GREORdl T (T=) 0.003 (%47 0.003
108 |[139 GREORdl T (T=F) 0.003 (%77 0.003
109  ||209 GREIRdl T (T=F ) 0.001 (FFa7 ) 0.001
110  ||213 TR AFW (ASF ) 0.001 (F%¥) 0.001
111 232 IBEL F 0.002 (F47) 0.002
112 ||233 TR AFW (ASF ) 0.16 (2T 0.16
113 234 GECARA] AF (T T=dT) 0.048 (¥4 0.048
114 236 RECaRA] AF(T (T T2t ) 0.126 (¥4I 0.126
115 ||242 BEl FT 0.00483 (F#:77 ) 0.00483
116 ||243 GREIR T (T=F ) 0.379 (77 0.379
117 ||244 BEl FT 0.00105 (F#77 ) 0.00105
118 ||347 GREIR T (T=F) 0.009 (%77 ) 0.009
119 ||348 BEl FT 0.007 (FFa7) 0.007
120 371 TR AFT (T=F ) 0.258 (F%aY) 0.258
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121 372 AT AFT (Fi/erHt) 0.135 (%47 0.135
122|373 T TR (F=F ) 0.2 (BF77) 0.2
123 377 ECAEA] AFT (T=F ) 0.02 (%47 0.02
124 56 Min AT AFT (FT /arHi) 0.105 (%47 ) 0.105
TiE T A FLAAT

125 764 IBEL Fir 0.00724 (Z%7T) 0.00724
126 ||771 BEl A 0.019 (F%F47) 0.019
127 |[775 GREORdl T (AT 0.002 (%47 0.002
128  ||981 BEl A 0.008 (47 ) 0.008
129  ||982 BEl A 0.012 (&%a7) 0.012
130  ||983 GREORdl T (STFAT) 0.006 (47 ) 0.006
A T AT TgaT

131 1 GECARA] AF (FTFATT) 0.02738 (gFaT) 0.02738
AT T ATH: AEAT

132 |[29 BEl i 0.144 (%) 0.144
133 |[31 AT sl (Ffo/erst) 0.054 (ZF77 ) 0.054
134 32 RECaRA] AT (TITT AT ) 0.0108 (Fa7) 0.0108
135 (|37 BEl F2El 0.005 (%47 ) 0.005
136 (|38 T TH (I57Y) 0.0048 (FF4¥) 0.0048
137 39 RECaRA) T (T A e 0.0132 (%47 0.0132

TS )

138 74 RECaRA) AFW (FFATT) 0.0012 (¥4 0.0012
139 75 GIEIED) AF (FO/F) 0.0192 (Fa¥) 0.0192




[T &% 3(ii)]

HILT T TSIA . AHTYTL

140 |76 BEl O 0.1023 (2% 0.1023
T T AT i FAT

141 190/140 IGELl Fo 0.01 (%47 0.01
142 73 AT aFT (FiU/aEH) 0.354 (Z%a¥) 0.354
e T ATH: FATSIT

143 188 IBEL Fir 0.01232 (FF7T) 0.01232
144|191 T i (F/erE) 0.0108 (FF4¥) 0.0108
145  |[192 BEl A 0.003 (%47 0.003
146 |[195 T e (F/ere) 0.0085 (FF4¥ ) 0.0085
147 |[206 GIRIED) e (F/ere) 0.002 (%47 0.002
148  |[216 BEl A 0.038 (47 0.038
149 270 IBEL F 0.01 (¥4 0.01
150 271 T AF (FIO/F) 0.085 (F4Y) 0.085
151 272 GECARA] AF (T T=dT) 0.044 (3FT7) 0.044
152 273 IBEL F 0.01 (¥4 0.01
153 274 IBEL F 0.01 (FTT) 0.01
154 275 IBEL F 0.016 (¥4 0.016
155  |[276 TCRT AFW (ASF) 2.753 (FT) 2.753
156 |[277 T TH (I57Y) 0.073 (77 0.073
157 |[278 GREIR T (T=F ) 0.089 (%47 ) 0.089
158  |[279 T EEIENCER) 0.061 (a7 0.061
159  |[326 BEl F2El 0.00259 (%47 ) 0.00259
160  ||327 BE T 0.00037 (z#77) 0.00037
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161 ||446 fasft EEl 0.0042 (FF47 ) 0.0042
162 |[449 fasft EEl 0.00171 (ZFeX) 0.00171
163 450 fasfy FiEl 0.0048 (77 ) 0.0048
164 469 fasfy i 0.003 (FFa¥ ) 0.003
165  ||470 fasfy FiEl 0.0088 (277 ) 0.0088
166 471 IBEL Fir 0.0176 (3F4%) 0.0176
167  |[569 T aFfr (F/eEFm) 0.013 (F7¥) 0.013
UEEIGIEHCILINIEY

168 (|25 TR qF (TEF) 0.03694 (ZF7¥ ) 0.03694
169 (|40 IREI FiEl 0.12195 (F7X ) 0.12195
170 |6 TR qFT (TEF) 0.03511 (F7X) 0.03511
e T A sifear

171 108 st F 0.008 (F#=aY) 0.008
172 |[117 faoft EEl 0.07812 (Z#¥) 0.07812
173 118 GECARA] AF (FFATT) 0.00475 (gFaT) 0.00475
174 119 IGEil F 0.14433 (F%aT) 0.14433
175 120 IBEL F 0.03745 (gFaT) 0.03745
176 |[122 TR HFf (FFTD) 0.00537 (#7¥ ) 0.00537
177 123 IGEil Fo 0.02578 (gFa¥) 0.02578
178 |[124 IREl i 0.04175 (Z#7X) 0.04175
179 |[125 TR JF (T27) 0.251 (F¥) 0.251
180 126 AT AF (TEF) 1.035 (BFAT) 1.035
181 |[127 TR TF (T2) 0.182 (#27¥) 0.182
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182 128 AT AFT (FIT / sraTa) 0.0182 (%47 0.0182
183 129 AT AFT (FIT / sraar) 0.02642 (gFaT) 0.02642
184 132 ECAEA] AFT (AT TwdT) 0.05387 (g%a¥) 0.05387
185  ||133 fasfy i 0.08656 (FF7 ) 0.08656
186 |[144 fasft EEl 0.04517 (X ) 0.04517
187 145 GECaRA] AFW (FFATT) 0.00443 (FF7T) 0.00443
188 1149 st EEl 0.08434 (FFaT ) 0.08434
189 1150 st EEl 0.02727 (zFaT ) 0.02727
190 |51 TR M (TFAT) 0.00028 (FFT ) 0.00028
191|152 st EEl 0.13012 (zFT ) 0.13012
192 1153 st EEl 0.14592 (FFaT ) 0.14592
193 1155 fasfy FiEl 0.01073 (zFa¥ ) 0.01073
194 55 GECARA] AF(T (TTET) 0.00525 (&7 ) 0.00525
195 |58 fasfy FiEl 0.00988 (FF7 ) 0.00988
196 |59 TR i (T Tl 0.015 (37 ) 0.015
197 |60 T s (T /=) 0.005 (37 ) 0.005
198 74 IBEL F 0.01838 (gFaT) 0.01838
199 |75 i EEl 0.00313 (FFT ) 0.00313
200 |76 i EEl 0.05885 (FFT ) 0.05885
201 |77 i EEl 0.00949 (FFT ) 0.00949
202 ||78 TR HF (=TT =7) 0.01915 (FF¥) 0.01915
203 |79 T aFfr (F/eEF) 0.03413 (F7X) 0.03413
204 82 IGELl Fo 0.0633 (%47 ) 0.0633
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UEEIKIGHCILC T

205 1 IGELl Fo 0.01113 (FFaX) 0.01113
206 10 TR AFT (T=F) 0.21 (Z%a¥) 0.21
207 11 TR AFT (T=F) 0.21 (Z%¥) 0.21
208 12 TR AFT (T=F) 0.256 (F%a7) 0.256
209 13 TR AFW (AFATI/LAT) 0.02703 (%47 ) 0.02703
210 ||137 T s (T ) 0.0029 (%77 0.0029
211 |14 st EEl 0.05375 (2T ) 0.05375
212 |16 st EEl 0.14498 (FFaT ) 0.14498
213 |17 TR A (F517) 0.008 (FFaT ) 0.008
214 |18 TR T (TreaT) 0.0055 (%77 0.0055
215 |21 faoft FiEl 0.00133 (FFa¥ ) 0.00133
216 |25 faoft EEl 0.225 (¥ ) 0.225
217 26 IBEL F 0.4499 (3FT7) 0.4499
218 27 IBEL F 0.03905 (gFaT) 0.03905
219 |l4 faoft EEl 0.02189 (FF¥ ) 0.02189
220 5 IBEL F 0.04437 (g%aT) 0.04437
221 |6 i EEl 0.01885 (2T ) 0.01885
222 |7 i EEl 0.06217 (FFaT) 0.06217
223 |8 i EEl 0.03393 (FFT ) 0.03393
224 |9 i EEl 0.06218 (FFaT ) 0.06218
T FT ATH: TRl

225 10 IGELl Fo 0.01587 (g%a¥) 0.01587
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226 |27 fasft EEl 0.02013 (zFa¥ ) 0.02013
227 28 IGELl Fo 0.00959 (gFaT) 0.00959
228 29 IGELl Fo 0.0213 (%47 0.0213
229 30 IGELl Fo 0.01494 (gFaT) 0.01494
230 (|31 fasfy FiEl 0.00643 (FF7 ) 0.00643
231 32 IBEL Fir 0.05696 (FFT ) 0.05696
232 (|33 TR sl (TgT) 0.00899 (FFT ) 0.00899
233 ||37 st EEl 0.00172 (FFT ) 0.00172
234 (|38 st EEl 0.00994 (FFT ) 0.00994
235 (|39 st EEl 0.00011 (FFT ) 0.00011
236 [|40 TR Y (I T 0.00151 (FFT ) 0.00151
ATAF KT ATH: GATATITE

UEEIGIE AT CIES

237  |[464 AT AT (FO/AH) 0.0126 (F%¥) 0.0126
238 ||465 TR s (TrE) 0.0096 (77 ) 0.0096
239 482 GECARA] AF (AT3H) 0.042 (¥4 0.042
240 486 RECaRA] AFT (ASF ) 0.0106 (FT7) 0.0106
241 493 AT AFT (THATH =TE) 0.0009 (%47 0.0009
242 |1494 TR FFf (T3T) 0.0077 (FF47 ) 0.0077
243|501 TR FFMT (ATAT) 0.04 (zF47) 0.04
T T ATH: AT

244 |1 TR T (T 0.017 (F7¥) 0.017
245  ||779 T EEICMCERE EICTETE)) 0.0114 (FF47 ) 0.0114
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Total 17.4358451

[®T. &. 002/inprincple/3A/2018-19/3A]
g T, fATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th June, 2026

S.0. 2923(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for construction
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH328 in the
stretch of land from Km 7.410 to Km. 56.245 in the district of SANTKABIR NAGAR in the state of UTTAR
PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Special Land Acquisition Officer,
Siddharthnagar in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH328 in the stretch of land
from km. 7.410 to km. 56.245 in the district of SANTKABIR NAGAR in the state of UTTAR PRADESH.

State: UTTAR PRADESH District: SANT KABIR NAGAR
SI. No. ||Survey/Plot Number || Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Mehdawal

Village: Manjharia Tiwari
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1 104 Government |[Non Agriculture (Drain) 0.01315 (Hectare ) 0.01315
2 111 Private Agriculture 0.0006 (Hectare ) 0.0006
3 112 Private Agriculture 0.01311 (Hectare ) 0.01311
4 113 Private Agriculture 0.015 (Hectare ) 0.015
5 114 Private Agriculture 0.006 (Hectare ) 0.006
6 115 Private Agriculture 0.02216 (Hectare ) 0.02216
7 116 Government |[Non Agriculture (Gaddha/Pond) 0.04304 (Hectare ) 0.04304
8 117 Government ||Non Agriculture (Matrook ) 0.18061 (Hectare ) 0.18061
9 118 Government ||Non Agriculture (Matrook) 0.06232 (Hectare ) 0.06232
10 119 Government ||Non Agriculture (Matrook ) 0.03636 (Hectare ) 0.03636
11 120 Common Non Agriculture (Agriculture/Banjar) 0.0508 (Hectare ) 0.0508
12 121 Private Agriculture 0.04568 (Hectare ) 0.04568
13 122 Private Agriculture 0.00255 (Hectare ) 0.00255
14 125 Private Agriculture 0.013 (Hectare ) 0.013
15 135 Government ||Non Agriculture (Banjar) 0.0283 (Hectare ) 0.0283
16 136 Private Agriculture 0.08484 (Hectare ) 0.08484
17 137 Private Agriculture 0.052 (Hectare ) 0.052
18 138 Private Agriculture 0.01646 (Hectare ) 0.01646
19 139 Private Agriculture 0.06881 (Hectare ) 0.06881
20 183 Government ||Non Agriculture (NALA) 0.01997 (Hectare ) 0.01997
21 4 Government ||Non Agriculture (Chakmarg) 0.01934 (Hectare ) 0.01934
22 76 Common Non Agriculture (Agriculture/Nala) 0.04766 (Hectare ) 0.04766
23 80 Private Agriculture 0.00225 (Hectare ) 0.00225
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24 81 Private Agriculture 0.00821 (Hectare ) 0.00821
25 82 Government ||Non Agriculture (Naveen Parti) 0.0006 (Hectare ) 0.0006
26 83 Government ||Non Agriculture (Rasta ) 0.02101 (Hectare ) 0.02101
27 85 Common Non Agriculture (Agriculture/Residential) 0.0288 (Hectare ) 0.0288
Non
28 87 Common 0.012 (Hectare ) 0.012
Agriculture (Agriculture/Gaddha/Banjar/Drain)

29 88 Government ||Non Agriculture (Banjar) 0.0224 (Hectare ) 0.0224
30 89 Private Agriculture 0.07348 (Hectare ) 0.07348
31 94 Government ||Non Agriculture (Naveen Parti/Residential) 0.0117 (Hectare ) 0.0117
Village: Kaithwalia

32 102 Government ||Non Agriculture (Railway) 0.151 (Hectare ) 0.151
33 103 Government ||Non Agriculture (Railway) 1.11 (Hectare ) 1.11
Village: Awrahi

34 159 Private Agriculture 0.299 (Hectare ) 0.299
Village: Reshampur

35 52 Private Agriculture 0.0091 (Hectare ) 0.0091
36 53 Private Agriculture 0.058 (Hectare ) 0.058
37 54 Common Non Agriculture (Agriculture/Railway) 0.025 (Hectare ) 0.025
38 55 Common Non Agriculture (Agriculture/Railway) 0.06263 (Hectare ) 0.06263
39 56 Government ||Non Agriculture (Khadgadha/Railway) 0.025 (Hectare ) 0.025
40 61 Common Non Agriculture (Abadi/Railway) 0.01 (Hectare ) 0.01
41 62 Government |[Non Agriculture (Gadhi) 0.01757 (Hectare ) 0.01757
42 63 Government ||Non Agriculture (Road/Railway) 0.101 (Hectare ) 0.101
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43 64 Government |[Non Agriculture (Road/Railway) 0.316 (Hectare ) 0.316
44 65 Government ||Non Agriculture (Road/Railway) 0.089 (Hectare ) 0.089
45 66 Common Non Agriculture (Agriculture/Railway) 0.016 (Hectare ) 0.016
46 67 Government ||Non Agriculture (Chakmarg/Railway) 0.006 (Hectare ) 0.006
47 68 Common Non Agriculture (Agriculture/Railway) 0.00863 (Hectare ) 0.00863
48 69 Common Non Agriculture (Agriculture/Railway) 0.00223 (Hectare ) 0.00223
49 70 Private Agriculture 0.005 (Hectare ) 0.005
50 71 Common Non Agriculture (Agriculture/Railway) 0.01301 (Hectare ) 0.01301
51 74 Private Agriculture 0.00873 (Hectare ) 0.00873
52 75 Private Agriculture 0.016 (Hectare ) 0.016
53 76 Private Agriculture 0.061 (Hectare ) 0.061
Village: Fardaha

54 154 Private Agriculture 0.02915 (Hectare ) 0.02915
55 161 Government ||Non Agriculture (Road) 0.00151 (Hectare ) 0.00151
Village: Sand Khurd

56 230 Private Agriculture 0.01649 (Hectare ) 0.01649
57 231 Private Agriculture 0.05616 (Hectare ) 0.05616
58 232 Private Agriculture 0.02516 (Hectare ) 0.02516
59 233 Private Agriculture 0.02902 (Hectare ) 0.02902
60 234 Private Agriculture 0.00863 (Hectare ) 0.00863
61 235 Private Agriculture 0.02881 (Hectare ) 0.02881
62 236 Private Agriculture 0.01305 (Hectare ) 0.01305
63 237 Private Agriculture 0.42576 (Hectare ) 0.42576
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64 238 Private Agriculture 0.00017 (Hectare ) 0.00017
65 255 Government ||Non Agriculture (Chakmarg ) 0.00836 (Hectare ) 0.00836
66 270 Private Agriculture 0.15693 (Hectare ) 0.15693
67 271 Private Agriculture 0.01262 (Hectare ) 0.01262
68 272 Private Agriculture 0.02028 (Hectare ) 0.02028
69 273 Private Agriculture 0.00476 (Hectare ) 0.00476
70 274 Private Agriculture 0.0416 (Hectare ) 0.0416
71 275 Government ||Non Agriculture (Chakmarg) 0.00267 (Hectare ) 0.00267
72 276 Government ||Non Agriculture (Banjar) 0.00954 (Hectare ) 0.00954
73 277 Private Agriculture 0.00223 (Hectare ) 0.00223
74 278 Government ||Non Agriculture (Banjar) 0.03 (Hectare ) 0.03
75 279 Private Agriculture 0.01136 (Hectare ) 0.01136
76 282 Private Agriculture 0.03068 (Hectare ) 0.03068
77 283 Private Agriculture 0.0121 (Hectare ) 0.0121
78 348 Private Agriculture 0.00059 (Hectare ) 0.00059
79 433 Private Agriculture 0.0067844 (Hectare ) 0.0067844
80 471 Private Agriculture 0.00224 (Hectare ) 0.00224
81 472 Private Agriculture 0.01559 (Hectare ) 0.01559
82 477 Private Agriculture 0.36955 (Hectare ) 0.36955
83 478 Private Agriculture 0.01584 (Hectare ) 0.01584
84 479 Private Agriculture 0.01006 (Hectare ) 0.01006
85 480 Private Agriculture 0.00908 (Hectare ) 0.00908
86 481 Private Agriculture 0.00592 (Hectare ) 0.00592
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87 482 Private Agriculture 0.00792 (Hectare ) 0.00792
88 483 Private Agriculture 0.0148037 (Hectare ) 0.0148037
89 484 Private Agriculture 0.014 (Hectare ) 0.014
90 485 Private Agriculture 0.11427 (Hectare ) 0.11427
91 486 Private Agriculture 0.09981 (Hectare ) 0.09981
92 487 Private Agriculture 0.00344 (Hectare ) 0.00344
93 488 Private Agriculture 0.10414 (Hectare ) 0.10414
94 529 Private Agriculture 0.12315 (Hectare ) 0.12315
95 530 Private Agriculture 0.02 (Hectare ) 0.02
96 531 Private Agriculture 0.06 (Hectare ) 0.06
97 539 Private Agriculture 0.00085 (Hectare ) 0.00085
98 669 Common Non Agriculture (Agriculture/Non Agriculture)|[ 0.127667 (Hectare ) 0.127667
Village: Bankasiya

99 110 Government ||Non Agriculture (Road) 0.03 (Hectare ) 0.03
100 114 Government ||Non Agriculture (Road) 0.242 (Hectare ) 0.242
101 115 Government ||Non Agriculture (Road) 0.442 (Hectare ) 0.442
102 126 Private Agriculture 0.00069 (Hectare ) 0.00069
103 127 Government ||Non Agriculture (Road) 0.02 (Hectare ) 0.02
104 129 Government ||Non Agriculture (Roa) 0.522 (Hectare ) 0.522
105 130 Government ||Non Agriculture (Road ) 0.005 (Hectare ) 0.005
106 131 Private Agriculture 0.00494 (Hectare ) 0.00494
107 137 Government ||Non Agriculture (Road ) 0.003 (Hectare ) 0.003
108 139 Government |[Non Agriculture (Road ) 0.003 (Hectare ) 0.003
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109 209 Government ||Non Agriculture (Road) 0.001 (Hectare ) 0.001
110 213 Government ||Non Agriculture (Road) 0.001 (Hectare ) 0.001
111 232 Private Agriculture 0.002 (Hectare ) 0.002
112 233 Government ||Non Agriculture (Road) 0.16 (Hectare ) 0.16
113 234 Government ||Non Agriculture (Nae Parti) 0.048 (Hectare ) 0.048
114 236 Government ||Non Agriculture (Naveen Parti) 0.126 (Hectare ) 0.126
115 242 Private Agriculture 0.00483 (Hectare ) 0.00483
116 243 Government ||Non Agriculture (Road) 0.379 (Hectare ) 0.379
117 244 Private Agriculture 0.00105 (Hectare ) 0.00105
118 347 Government |[Non Agriculture (Road) 0.009 (Hectare ) 0.009
119 348 Private Agriculture 0.007 (Hectare ) 0.007
120 371 Government ||Non Agriculture (Road) 0.258 (Hectare ) 0.258
Non Agriculture (Agriculture/Non Agriculture
121 372 Common 0.135 (Hectare ) 0.135
)

122 373 Government ||Non Agriculture (Road) 0.2 (Hectare ) 0.2
123 377 Government ||Non Agriculture (Road) 0.02 (Hectare ) 0.02
Non Agriculture (Agriculture/Non Agriculture
124 56 Min Common 0.105 (Hectare ) 0.105

)
Village: Karmaini
125 764 Private Agriculture 0.00724 (Hectare ) 0.00724
126 771 Private Agriculture 0.019 (Hectare ) 0.019
127 775 Government ||Non Agriculture (Chakmarg) 0.002 (Hectare ) 0.002
128 981 Private Agriculture 0.008 (Hectare ) 0.008
129 982 Private Agriculture 0.012 (Hectare ) 0.012
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130 983 Government ||Non Agriculture (Chakmarg ) 0.006 (Hectare ) 0.006

Village: Teduva

131 1 Government ||Non Agriculture (Chakmarg) 0.02738 (Hectare ) 0.02738

Village: Maila

132 29 Private Agriculture 0.144 (Hectare ) 0.144

133 31 Common Non Agriculture (Agriculture/Non Agriculture) 0.054 (Hectare ) 0.054

134 32 Government ||Non Agriculture (Purani Abadi) 0.0108 (Hectare ) 0.0108

135 37 Private Agriculture 0.005 (Hectare ) 0.005

136 38 Government ||Non Agriculture (Banjar) 0.0048 (Hectare ) 0.0048

137 39 Government ||Non Agriculture (Purani Abadhi/Khadghadha) 0.0132 (Hectare ) 0.0132

138 74 Government ||Non Agriculture (Chakmarg) 0.0012 (Hectare ) 0.0012
Non Agriculture (Agriculture/Non Agriculture

139 75 Common 0.0192 (Hectare ) 0.0192
)

140 76 Private Agriculture 0.1023 (Hectare ) 0.1023

Village: Sand Kalan

141 190/140 Private Agriculture 0.01 (Hectare ) 0.01

142 73 Common Non Agriculture (Agriculture/Road) 0.354 (Hectare ) 0.354

Village: Kauwathaur

143 188 Private Agriculture 0.01232 (Hectare ) 0.01232
Non Agriculture (Agriculture/Non Agriculture

144 191 Common 0.0108 (Hectare ) 0.0108
)

145 192 Private Agriculture 0.003 (Hectare ) 0.003

146 195 Common Non Agriculture (Agriculture/Non Agriculture) 0.0085 (Hectare ) 0.0085

147 206 Common Non Agriculture (Agriculture/Non Agriculture) 0.002 (Hectare ) 0.002
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148 216 Private Agriculture 0.038 (Hectare ) 0.038
149 270 Private Agriculture 0.01 (Hectare ) 0.01
150 271 Common Non Agriculture (Agriculture/Non Agriculture) 0.085 (Hectare ) 0.085
151 272 Government ||Non Agriculture (Nae Parti) 0.044 (Hectare ) 0.044
152 273 Private Agriculture 0.01 (Hectare ) 0.01
153 274 Private Agriculture 0.01 (Hectare ) 0.01
154 275 Private Agriculture 0.016 (Hectare ) 0.016
155 276 Government ||Non Agriculture (Road) 2.753 (Hectare ) 2.753
156 277 Government ||Non Agriculture (Banjar ) 0.073 (Hectare ) 0.073
157 278 Government ||Non Agriculture (Road) 0.089 (Hectare ) 0.089
158 279 Government ||Non Agriculture (Banjar) 0.061 (Hectare ) 0.061
159 326 Private Agriculture 0.00259 (Hectare ) 0.00259
160 327 Private Agriculture 0.00037 (Hectare ) 0.00037
161 446 Private Agriculture 0.0042 (Hectare ) 0.0042
162 449 Private Agriculture 0.00171 (Hectare ) 0.00171
163 450 Private Agriculture 0.0048 (Hectare ) 0.0048
164 469 Private Agriculture 0.003 (Hectare ) 0.003
165 470 Private Agriculture 0.0088 (Hectare ) 0.0088
166 471 Private Agriculture 0.0176 (Hectare ) 0.0176
167 569 Common Non Agriculture (Agriculture/Non Agriculture) 0.013 (Hectare ) 0.013
Village: Bimapaar

168 25 Government ||Non Agriculture (Road) 0.03694 (Hectare ) 0.03694
169 40 Private Agriculture 0.12195 (Hectare ) 0.12195
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170 6 Government ||Non Agriculture (Road) 0.03511 (Hectare ) 0.03511
Village: Achhinya

171 108 Private Agriculture 0.008 (Hectare ) 0.008
172 117 Private Agriculture 0.07812 (Hectare ) 0.07812
173 118 Government ||Non Agriculture (Chakmarg) 0.00475 (Hectare ) 0.00475
174 119 Private Agriculture 0.14433 (Hectare ) 0.14433
175 120 Private Agriculture 0.03745 (Hectare ) 0.03745
176 122 Government ||Non Agriculture (Chakmarg) 0.00537 (Hectare ) 0.00537
177 123 Private Agriculture 0.02578 (Hectare ) 0.02578
178 124 Private Agriculture 0.04175 (Hectare ) 0.04175
179 125 Government |[Non Agriculture (Nahar) 0.251 (Hectare ) 0.251
180 126 Government ||Non Agriculture (Road) 1.035 (Hectare ) 1.035
181 127 Government |[Non Agriculture (Nahar) 0.182 (Hectare ) 0.182
182 128 Common Non Agriculture (Agriculture/ Abadi ) 0.0182 (Hectare ) 0.0182
183 129 Common Non Agriculture (Agriculture/ Abadi) 0.02642 (Hectare ) 0.02642
184 132 Government |(Non Agriculture (Nai Parti) 0.05387 (Hectare ) 0.05387
185 133 Private Agriculture 0.08656 (Hectare ) 0.08656
186 144 Private Agriculture 0.04517 (Hectare ) 0.04517
187 145 Government ||Non Agriculture (Chakmarg) 0.00443 (Hectare ) 0.00443
188 149 Private Agriculture 0.08434 (Hectare ) 0.08434
189 150 Private Agriculture 0.02727 (Hectare ) 0.02727
190 151 Government ||Non Agriculture (Chakmarg) 0.00028 (Hectare ) 0.00028
191 152 Private Agriculture 0.13012 (Hectare ) 0.13012
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192 153 Private Agriculture 0.14592 (Hectare ) 0.14592
193 155 Private Agriculture 0.01073 (Hectare ) 0.01073
194 55 Government ||Non Agriculture (Rasta) 0.00525 (Hectare ) 0.00525
195 58 Private Agriculture 0.00988 (Hectare ) 0.00988
196 59 Government |(Non Agriculture (Nai Parti) 0.015 (Hectare ) 0.015
197 60 Common Non Agriculture (Agriculture/Chakmarg) 0.005 (Hectare ) 0.005
198 74 Private Agriculture 0.01838 (Hectare ) 0.01838
199 75 Private Agriculture 0.00313 (Hectare ) 0.00313
200 76 Private Agriculture 0.05885 (Hectare ) 0.05885
201 77 Private Agriculture 0.00949 (Hectare ) 0.00949
202 78 Government ||Non Agriculture (Panchayat Ghar) 0.01915 (Hectare ) 0.01915
203 79 Common Non Agriculture (Agriculture/Non Agriculture) 0.03413 (Hectare ) 0.03413
204 82 Private Agriculture 0.0633 (Hectare ) 0.0633

Village: Ghorkata

205 1 Private Agriculture 0.01113 (Hectare ) 0.01113
206 10 Government ||Non Agriculture (Road) 0.21 (Hectare ) 0.21
207 11 Government ||Non Agriculture (Road) 0.21 (Hectare ) 0.21
208 12 Government ||Non Agriculture (Road) 0.256 (Hectare ) 0.256
209 13 Government ||Non Agriculture (Chakmarg/Railway) 0.02703 (Hectare ) 0.02703
210 137 Common Non Agriculture (Agriculture/Railway) 0.0029 (Hectare ) 0.0029
211 14 Private Agriculture 0.05375 (Hectare ) 0.05375
212 16 Private Agriculture 0.14498 (Hectare ) 0.14498

213 17 Government ||Non Agriculture (Banjar) 0.008 (Hectare ) 0.008
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214 18 Government ||Non Agriculture (Rasta) 0.0055 (Hectare ) 0.0055
215 21 Private Agriculture 0.00133 (Hectare ) 0.00133
216 25 Private Agriculture 0.225 (Hectare ) 0.225
217 26 Private Agriculture 0.4499 (Hectare ) 0.4499
218 27 Private Agriculture 0.03905 (Hectare ) 0.03905
219 4 Private Agriculture 0.02189 (Hectare ) 0.02189
220 5 Private Agriculture 0.04437 (Hectare ) 0.04437
221 6 Private Agriculture 0.01885 (Hectare ) 0.01885
222 7 Private Agriculture 0.06217 (Hectare ) 0.06217
223 8 Private Agriculture 0.03393 (Hectare ) 0.03393
224 9 Private Agriculture 0.06218 (Hectare ) 0.06218
Village: Kusmhan

225 10 Private Agriculture 0.01587 (Hectare ) 0.01587
226 27 Private Agriculture 0.02013 (Hectare ) 0.02013
227 28 Private Agriculture 0.00959 (Hectare ) 0.00959
228 29 Private Agriculture 0.0213 (Hectare ) 0.0213
229 30 Private Agriculture 0.01494 (Hectare ) 0.01494
230 31 Private Agriculture 0.00643 (Hectare ) 0.00643
231 32 Private Agriculture 0.05696 (Hectare ) 0.05696
232 33 Government ||Non Agriculture (Gaddha) 0.00899 (Hectare ) 0.00899
233 37 Private Agriculture 0.00172 (Hectare ) 0.00172
234 38 Private Agriculture 0.00994 (Hectare ) 0.00994
235 39 Private Agriculture 0.00011 (Hectare ) 0.00011




26

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

236 40 Government ||Non Agriculture (Naveen Parti) 0.00151 (Hectare ) 0.00151
Taluk: Khalilabad
Village: Dariabad
237 464 Common Non Agriculture (Agriculture/Road) 0.0126 (Hectare ) 0.0126
238 465 Government ||Non Agriculture (Pond) 0.0096 (Hectare ) 0.0096
239 482 Government |[Non Agriculture (Ghouls ) 0.042 (Hectare ) 0.042
240 486 Government ||Non Agriculture (Road) 0.0106 (Hectare ) 0.0106
241 493 Government |[Non Agriculture (Shamshan Ghat ) 0.0009 (Hectare ) 0.0009
242 494 Government ||Non Agriculture (Gaddha) 0.0077 (Hectare ) 0.0077
243 501 Government |[Non Agriculture (Drain) 0.04 (Hectare ) 0.04
Village: Bagh Nagar
244 1 Government ||Non Agriculture (River) 0.017 (Hectare ) 0.017
245 779 Common Non Agriculture (Banjar/Abadi/Agriculture) 0.0114 (Hectare ) 0.0114
Total 17.4358451
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